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(b)  to (d). Where production farms 
are located, It is usually sufficient, but 
owing to seasonal dry age of animals 
during summer, there is an occasional 
deficit which is made up by purchase 
from the open market.  During winter 
the production is surplus to require
ments and is disposed of to the best 
advantage to the State including sales 
to civilians.

(e)  Since there are no  civil dairy 
furms toowing that  work with the 
same methods of oroduction, process
ing, delivery  and accoimting  as the 
Military Farms, no correct comparison 
is possible.  However, almost all Mili
tary Farms are running at a profit.

Basic  Kducation

453.  Shri Ram Doss: WUl the Minis
ter of Education be pleased to state:

(a) the number of Primary Schools, 
State-wise, that have been converted 
into Basic Schools during the years
1952-53 and 1953-54;

(b) the number of Basic  Training 
Institutions, State-wise, ior junior and 
senior teachers; and '

(c) the amount of the subsidy that 
the Centre has Klven, State-wise,  to
wards the p̂ension of Basic Educa
tion during ê years  1052-53  and
1953-54 and 1954-55 upto September, 
1954?

The Minister of Edacation and Natu
ral Resources and Scientiflc Research 
(Maulana  Azad): (a)  and (b). The 
matter concerns the State Governments.

(c)  A statement is laid on the Table 
of the House. [See Appendix HI, an-
nexure No. 21.]
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The Deputy Minister of Finance (Shri 
A. C. Guha): (a) 19,994 acres were olac- 
ed under opium cultivation in Madhya 
Bharat during 1953-54

(b) The required information is not 
available with the Government. 36.26.? 
cultivators  were,  however,  granted 
licences during 1953-54

(c) and (d). No new restrictions have 
been imposed this year except that 
there may be a reduction of acreage 
under opium cultivation.  Licences aro 
issued in accordance wifh certain prin
ciples which have been laid down by 
the Government  of India  and these 
principles have been enforced during 
the current season, i.e. 1954-55 (from 
1-10-54 to 30-9-55).

(e)  and  (f). The  cultivators  can 
change over to other cash crops such 
as sugar  cane, wheat, barley, gram, 
cotton etc., and as such the question 
of unemployment does not arise.
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